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Learned counsel for the respondents seeks
ad journment. List on 11,4,95 for order/direction,
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Hon'ble Mr, S. Das Gupta, A.M.

No one present for the Applicant, Sri Satish
!'. Chaturvedi, Counsel for the Respondent is present,
| Invview of the facts and circumstances of the case,
it appears that the Applicant has lost interest in

the case. The 0.A. is accordingly dismissed in

default, U/éii %ﬁ}//
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